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The updated December 2024 status report on STPs in Uttar 

Pradesh, including compliance and operational statuses. 

5.  ANNEXURE-4. 

A copy of the directives issued by the Accountability 

Determination Committee for ensuring functionality and 

compliance of non-operational and non-compliant STPs. 

 

6.  ANNEXURE-5. 

Copies of the letters sent by the State Clean Ganga Mission to 

concerned agencies for taking necessary actions to address 

compliance gaps. 

 

 

Through 

 

Date: 15.01.2025                        

Place: New Delhi 

 

 
 

PRIYANKA SWAMI 

STANDING COUNSEL FOR STATE, UTTAR PRADESH 

F-13, JANGPURA, NEW DELHI 110014 

E-mail:advpriyankaswami@gmail.com 
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